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BlehOf,1e TMephot_ ex.:t..rwgea In 
ac.nataka 

3962. SHRNATI BASAVA RAJES-
WARI: Will thI.I UinSter of COMMUNICA-
TIONS be p6MNd 10 Itala: 

(a) whethet the Union Govemment have 
decided to rapiac;Q old telephone exchanges 
in Kamataka; 

(b) if so, the details thereof; 

{e) whsth8l' the Government have taken 
a decision to ptthrided electronic exchanges 
throughout the state during 1992-93; 

(d) if so, the details thereof? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) and (b). Yes, 
Sir. As part of 8th FMt Year Plan (1992-97) 
it is proposed to:-

Replace life expired and worn out 
switches as and when they become 
life expifad. 

Replace sma. size eIector-me-
chanicaf exchanges (MAX-al and 
line finder type MAX .. ). 

Cc) ... (d). About 290 electronic ex-
ct..1g8S are propoeed aD be ... up through-
out KarnaIaka during 1992-93 NJject aD the 
appcwal of ......... pIM. avdabiIily of 
demawld8ndlimely.. ., '.iofequirwnenl 

SIIF11NG OF P.II. G. 0IiI»1D ...... .... 
3983. PROF. PREY DHlfMAL: WiD the . 

Minister of COMMUNICATKlNS be pleased 
10 state: 

(a) whether it is a fact that it had been 
decided 10 shiftthe regionalP. M.G. (Punjab) 
office from Chandiharh 10 Jalandhar city; 

(b) if so, when and if not, the reasons 
therefor; and 

(e) the time by which it is lkely to be 
shifted? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS (SHRI 
P.V. RANGAYVA ~U): (a) to (e) There is 
no regional Postmaster General in Punjab 
Postal Circle. There is a post of Postmaster 
General and this office functions from the 
headquaters office of the Chief Postmaster 
General at Chandigarh. It is not proposed to 
shift the Postmaster General. Punjab Cirde 
from Chandigarh 10 Jalandhar as this will not 
be in the administrative interest. 

Revamping of Durgapur Thermal ~ 
Plan: 

3964. SHRI SANATKUMAR MANDAI.; 
Wi. the Minister of POWER AND NON-
CONVENTIONAl ENERGY SOURCES be 
pleased to state: 

<a) whether the Govemmeat have 
accorded its approvatto'the DamodarVaIIey 
CorporIItlona As. 322 aunt proposal to re-
vamp the two units at the Durgapur'thermal 
Power Plan which ware damaged by fire; 

(b) whether theee una ... beWlg reha-
bIitahId by lOme multinational deIpte the 
fact thai the order- starving Bharat Heavy 
EIedrIcIaIs ltd. ha:I also made an offer; and 

(c) if so, the reasons therab? 

THE MINISTER OF STATE OF THE 
MINISTRY OF POWER AND NQN.CON-


